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My A _(_)l?FI_C_E or THE PRINCIPAL nrsrmcr & SESSIONS JUDGE _ _ _ 1
 ' " “ ~-~.,NORTH,-WEST DISTRICT, ROHINI comzrs.nnun TT“.. . _m,Hm__~___%%

5”~ SJ?

Sh. Pradeep Sehrawat S/0 Sh. Chandcr Singli, Naib l\Iazir (E.C.- 13582283) posted in ~- ‘ "

Ld. District Judge (Commercial Court-01), North-West District, Record Room, Rohini Courts, Delhi is

hereby directed to look after the work of the court of Ms. Shaina Goyal, Ld. Civil Judge, North~West

District, Rohini Courts, Delhi as Naib Nazir, in addition to the duties already assigned to him, in place of

Sh. Kushal Singh S/0 Sh. Prem Singh, Naib Nazir (E.C.- 38462078), Rohini Courts, Delhi, with

immediate efiect. _ '

(VIMAL KU ADAW '
PRINCIPAL DISTRICT & SESSIONS JUDGE
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NORTH-‘WEST DISTRICT, ROHINI COURTS, DELHIW

No.F2(2)/Admn.I&II(NW)/RC/2023/ 5 5:75?" ‘i 3% Date QC7/I e/KW j
eCopy_fo11ward_edfor information and necessary action to:-

1. Ld. Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi.
The Judicial Officer(s) concemed, Rohini Courts, Delhi. A

. The Oflicer In-Charge, Accounts Branch (NW), Rohini Courts, Delhi.

. The Sr. A.O.(])/A.O.(l), Administration Branch-l&II (Central), Tis Hazari Courts, Delhi.

. The Record Officer, North-West, Rohini Courts, Delhi.

. The Dealing Official, Personal File, Administration Branch-I (Cential), Tis -H Courts, Delhi.

. The Dealing Official, ACR Cell, Tis I-lazari Courts, Delh;./
._/85 The Web-site Committee, Rohini Courts/Tis Hazari Courts, Delhi. ‘

9. The Dealing Official, Server Room, Rohini Court/Tis Hazari Courts, Delhi.
10. Personal Ofiice of the undersigned.
11. The Facilitation Centre, Rohini “Courts, Delhi. .
12. The ALIO, Library Branch, Rohini Courts, Delhi.
13. The Dealing Official, LAYERS seat, Rohini Courts/Tis Hazari Courts, Delhi for uploading this

order on LAYERS.
The official(s) concerned.
The Dealing Official, R&I Branch, Rohini Courts, Delhi with the direction toisend copies of each
of the Relieving Report and the Joining Report of the above named official(s), on immediate
receipt of the same, to the Administration Branch-I & H (North-West), Rohini Courts, Delhi.
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PRINCIPAL DISTRICT_& SSIONS JUDGE

NORTH-VVEST DISTRICT, ROHINI COURTS, DEL _


